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eontinuous training for the Auxiliary
Air Force airmen; and

(b) it so, the reasons for increasing
the number of hours to six from
19577

The Depuiy Minister of Defence
(Sardar Majithia): (a) The rule on
the subject is that, where training is
not held continuoualy, one day shall
consist of four hours of actual train-
ing.

(b) No change in the above rule
has been made from 1957. However,
under rule 51(2), of the Reserve and
Auxiliary Air Forces Act Rules, 1953,
which states that every member of the
Auxiliary Air Force shall undergo
such training as may be laid down by
the competent authority from time to
time and such training shall be carried
out at such times and places as may
be determined by the competent
authority or any other authority speci-
fied by 1t m this behalf, the Auxiliary
Air Force Units had been imparting
training to their personnel for six
hours on holidays This was being
done in order that they might complete
their training withm a reasonable
period. As 1t 1s, 1t takes two years for
the Auxiliary Air Force personnel to
complete the courses. However,
instructions have been issued to all
concerned that in future non-con-
tinuous training should be restricted
to a maximum of four hours on any
day, unless the rule referred to in the
reply to part (a) of the Question is
amended.

Airmen of Auxiliary Air Ferce

618, Shri §S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that huge
recoveries are being effected Ifrom
the airmen of the Auxiliary Air
Force on account of conveyance
allowance; and

(b) if so, the reasons therefor?

The Deputly Minister of Defence
(Sardar Majithia): (a) No, Sir. The
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question of recovery is, h;-pwmr, under
consideration. -

(b) Does not arise.
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